DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-1I

(General information relating to legislative and other matter )
Friday, 27 November 2015/ 6 Margha, 1937(Shaka)
No. 38

Sub: DETENTION AND RELEASE OF MEMBER

The following message addressed to Hon’ble Speaker, Delhi Vidhan Sabha has been
received from Superintendent, Central Jail No.-4, Tihar, New Delhi.

«Sh. Akhilesh Pati Tripathi, MLA, Delhi Vidhan Sabha, has been sent to judicial
custody on 26-11-2015 in case FIR No. 66/13 registered u/s 147, 148, 149, 324, 506, 34, IPC PS
Adarsh Nagar, Delhi.”

Prasanna Kumar Suryadevara
Secretary
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